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Vital Stats 
Functioning of the 5th Jharkhand Legislative Assembly 

Elections to the 6th Jharkhand Legislative Assembly will be held on November 13 and November 20, 2024.  The 5th 

Assembly held sessions between January 2020 and August 2024.  This note looks at the functioning of the Assembly 

during this period. 

The Assembly met for 24 days a year on average 

 
Note: Jharkhand was formed in November, 2000.  The state was under President’s Rule between January and September 2009. 

▪ The Assembly met for 118 sitting days over five years, which is 24 days a year on average.  Between 2017 and 2023, 

state Legislative Assemblies across India met for 23 days a year on average. 

▪ An average Assembly sitting lasted for four hours. 

▪ No Deputy Speaker was elected for the duration of the 5th Assembly.  The Assembly has functioned without a 

Deputy Speaker since March 2005.  Article 178 of the Constitution mandates every Legislative Assembly to choose 

the Deputy Speaker “as soon as may be”, and this requirement has not been met in Jharkhand for nearly two decades. 

▪ Mr. Hemant Soren was sworn in as Chief Minister in December 2019 and retains the position.  For five months 

(February to July 2024, when Mr. Hemant Soren was arrested under PMLA), Mr. Champai Soren was the CM.  

All but three Bills passed on the day of introduction; trend has continued since 2000 

 
Note: Analysis of Bills in this section excludes Finance and Appropriation Bills. 
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Assembly sittings have reduced with time
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Since 2000, just 10 Bills have taken more than a day to be passed

% Bills passed on day of introduction % Bills passed more than a day after introduction
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Three Bills referred to Committees between 
2019-24

Billls passed Bills referred to Committees

30%
27%

17%

9%
5% 3%

6%

0%

10%

20%

30%

40%

F
in

an
ce

 a
nd

ta
xa

tio
n

E
du

ca
tio

n

A
dm

in
is

tr
at

io
n 

an
d

pe
rs

on
ne

l

La
w

 a
nd

 ju
st

ic
e

Lo
ca

l g
ov

er
na

nc
e

La
bo

ur

O
th

er
s

%
 o

f B
ill

ls

Most Bills passed by 5th Assembly relate to 
taxes and cesses
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Seven Ordinances issued, five during Covid-19 pandemic 

 

▪ Seven Ordinances were issued 

between 2020 and 2024.   
▪ Five of these were issued 

during the Covid-19 

pandemic, including the 

Jharkhand Mineral Bearing 

Land (Covid-19 pandemic) 

Cess Ordinance, 2020.   

Budget was discussed for nine days on average 

  

9% of starred and short notice questions received oral reply, CM Question Hour discontinued 

 

Note: FS - First Session, BS - Budget Session, WS - Winter Session, MS - 

Monsoon Session, and SS - Special session.   

▪ 9% of listed starred and short notice questions 

received a response from Ministers on the floor 

of the House. 

▪ From February 2004, Chief Minister’s Question 

Hour was held in the Assembly for 30 minutes 

every Monday.  MLAs could ask questions 

directly to the Chief Minister under this 

intervention.  This procedure was discontinued in 

March 2022.  

Sources: Bulletins, Rules of Procedure, Jharkhand Legislative Assembly (http://jharkhandvidhansabha.nic.in), Details of Demand for Grants, Finance 

Department, Government of Jharkhand (https://finance.jharkhand.gov.in/budget2024.aspx), Working Procedures and Traditions of the Jharkhand 
Legislative Assembly (2021). 

DISCLAIMER: This document is being furnished to you for your information.  You may choose to reproduce or redistribute this report for non-

commercial purposes in part or in full to any other person with due acknowledgement of PRS Legislative Research (“PRS”).  The opinions expressed 

herein are entirely those of the author(s).  PRS makes every effort to use reliable and comprehensive information, but PRS does not represent that the 
contents of the report are accurate or complete.  PRS is an independent, not-for-profit group.  This document has been prepared without regard to the 
objectives or opinions of those who may receive it. 
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More Ordinances issued since 2015; nine issued in 2018
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